45 Written Answers
of the relatives died on the -gpot. Thers
i3 no evidence to indicate that the attackers
obtained information through the Cus-
toms channels,

(¢) There is some profit margin on
smuggling of gold, as smuggling results
in evasion of customs duty leviable on
legal imports.
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: to Questions 46

(d) There is no such proposal under
consideration of the  Government at

present.

(¢) The following rates of customs duty
on import of gold is prevailing presently
in the neighbouring countrics as per the
information available with the Govern-
menti—
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Name of couatry Rate of duty Permissible
1. Pakistan 2% 15.55 Kegs.
2. Nepal 5% 10.00 Kags.
3. Bangladesh 24000 Takas pet Kg. 1.00 Kg.
4. Bhutan (i) Upta 50 grams-Nil 1.00 Kag.
(i) above 50 grams-25%%
5. Sri Lanka . 13.5%
(i) Nil duty for gold
import of $500 by
- persons coming  after
six ~ months  stay
abroad. IS 29 IR LR
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(ii) Nit duty for gold
import of £1000 for
those coming after
one year stay abroad.
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